RAJASTHAN HIGH COURT, JODHPUR

CORRIGENDUM

No: Est/HC/2021/ 273 | | Date: 19 lo¢ }2.02

In partial modification of the Scheme For Engaging Legal
Researcher in Rajasthan High Court (Amendment, 2021) No. I/A(iit)(a)
(1)(5)/2018(Sep-1)/987 dated 29.04.2021, the word “carrier” appeared

in the Clause-6(i) of the above Scheme be read as “careep™
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Copy to-

1. The Registrar-cum-Principal Secretary to Hon’ble the Chief Justice.
2. All the Private Secretaries to Hon’ble Mr./Dr./Mrs./Miss/Kumari
Justice, Rajasthan High Court, Jodhpur and Jaipur Bench, Jaipur,
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Copy also forwarded to the following for information and
necessary action:-

1. The Registrar (Admn./ Examination /Writs/ Vigilance/
Rules/Judicial /CPC/ OSD), Rajasthan High Court, Jodhpur /
Jaipur Bench, Jaipur.

2. Concerned Joint Registrars / Dy. Registrars, Rajasthan High
Jodhpur / Jaipur Bench, Jaipur.

3. Senior Librarian, Rajasthan High Court, Jodhpur / Jaipur Bench,
Jaipur.

4. DIO, Computer Cell, Rajasthan High Court, Jodhpur / Jaipur
Bench, Jaipur for uploading on the official website of Rajasthan
High Court.

5. Confidential Branch, Rajasthan High Court, Jodhpur.

6. Concemed A.O.J/A.A.O., Rajasthan High Court, Jodhpur / Jaipur
Bench, Jaipur.
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